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+{IncREASE IN ConsTRUCTION COSTS

*332 SHrr B N BHARGAVA Will
the Minister of Works, HOUSING AND
SuppLy be pleased to state

(a} whether 1t 15 a fact that 1in view
of the increase 1n the cost of land and
building materials Government have
increased the ceiling costs prescribed
for construction by 10 per cent with
effect from 1st April, 1961, and

(by if so what has been the re-
action of the State Governments n
this regarg and what 1s 1ts effect on

the houses to be constructed for
workers?]
. Tz DEPUTY MINISTER 1N THE

MINISTRY or WORKS HOUSING
anp SUPPLY (SHRrr JAGANATH Rao)
(a) The ceiling costs prescribed un-
der the Subsidised Industrial Housing
and Slum Clearance Schemes have
been 1increased by 10 to 12 per cent,
with effect from the Ist Aprli, 1961

(b) The ceiling costs were increased
at the instance of the State Govern-
ments themselves who are respon-
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sible for the 1mplementation of the
Schemes As g result of this increase,
1t 15 expected that more houses will.
be built for workers by the different
agencies now implementing thz
Scheme
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SHrr JAGANATH RAO The Natio-
na! Building Construction Corpora-
tion 18 trying to bring down the con-
struction costs, but this question relat-
es to the construction of houses for
workers Houscs for workers under
the Subsidised Industria} Housing
Scheme are constructed by the State
Governments and employers. The
orices of building materials are

i[ ] English translation

1 ] Hindi translation.
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mounting up with the result that there
18 an increase In the cost of construc-
tion by about 10 to 12 per cent
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Serr BABUBHAI CHINAI May I

know whether when the State Gov-
ernments suggested an increase, 1t was

10 or 12 per cent or more? If so, how
much?

Sarr JAGANATH RAO The 1n-
crease suggested by the various State
Governments goes up to 10 or 12 per
cent and not more

Surt K SANTHANAM May 1
know 1if there 1s any agreement that
the rent payable by the workers will
not be increased on account of this
rise 1In the cost of gonstruction?

Surt JAGANATH RAO This ques-
tion was alsp considered recently If
the rent 15 to be raised because of the
rising construction cost, 1t will be sub-
sidised

IssUE OF INDUSTRIAL LICENCES FOR THE
Tarrp F1ve YEAR PLAN

*893 SHrrt A B VAJPAYEE Wil
the Minister of CoMMERCE aAND INDUS-
TRY be pleased to state

(a) whether Government’s attention
has been drawn to the remarks madc
by Shri G V Puramk, Chairman of

[5 SEP 1962 ]
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the All India Manufacturers Orgam=-
sation, at the 22nd Annual Confe.enc~
of the Organisation held at Bombay
on the 23rd June, 1962, that licences
had been issued in a number of in-
dustries for the substantial portion of
the Third Five Year Plan targets
even before the commencement of the
Plan; and

1

(by 1if so, what are the facts in this
regard?

Tue MINISTER or INDUSTRY 1N
THE MINISTRY or COMMERCE aND
INDUSTRY (Surr N, Kanunco) (3)
Yes Sir

(b) Some capacity over and above
the Serong Plan targets had been
licensed by 1st April, 1961 in a number
of industries Such licensing was
necessary in order to avold a hiatus n
industiial development during the first
one or two years of the Third Plan
A statement showing the capacity in
existence and under implementation
on 1st April, 1961 in relation to the
Second and Third Plan- targets for
major industries 1s being prepared
and will be laid on the Table of the
House

Surt A B VAJPAYEE May I know
the names of the industries which
have been referred to by the hon
Minister just now?

Surt N KANUNGO
they are major industries

SHrt A B VAJPAYEE He has said
that in a number of industries licen-
ces have been 1ssued May 1 know
what those industries are?

Surr N KANUNGO  When the
statement 1s ready, I can give them.

Sart A B VAJPAYEE 1Is it a fact
that licences 1nvolving foreign ex-
change for the Third Plan have been
1ssued 1n the first year far more 1n
value than they were intended to be
in the very first year of the Third
Plan?

1 said that

Suri N KANUNGO The intention
1s that the capacity targeted for the
Third Plan should be 1n sight before



